[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF FEBRUARY-2025
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NTS

1 [SH. SANJEEV KUMA
IAGGARWAL, DISTRICT|
WUDGE (COMMERCIAL
ICOURT)-01

[2 [SH. RAJESH KUMAR GOEL,
IDISTRICT JUDGH
((COMMERCIAL COURT)-02

ICENTRAL

1306

[cS (coMM)

I5140/21

104.12.2021

[HARSH CLEAN|

[DHAN PVT LTD|
S JYOTI|

[TRADING AND|
RS

01.02.20
25

[15.02.2025
[10.03.2025

[15.02.2025
10.03.2025

[28.02.202

5]
18.03.2025]

29.03.2025

INA

1306

ICS (COMM)

1826/24

[30.07.2024

M/S  ASIAN|
IMETALS ~ AND)
TOOL
ICORPORATION
S M/S NITC
[TRADING
lcoMPANY

[NA

[15.02.2025

[15.02.2025

18.02.2025]

7.03.2025

10.03.202
b

306

ICS (COMM)

773/24

18.07.2024

7S
ICONVERGIA
IDIGITAL
[EDUCATION
PVT LTD V§
/S CRESENT]
[PUBLIC

F{‘

28.02.2025

[28.02.2025

4.03.202
53

[19.03.2025

19.03.202]

1306

Ics (coMM)

1230/24

11.11.2024

Lonr

ISTATE ~ BANK|
F INDIA V¢

ISUNDER

[11.02.20
25

[22.02.2025
18.03.2025

22.02.2025
18.03.2025

6.03.202
53
21.03.2025|

l05.04.2025

9.04.20
25

1306

ICS (COMM)

90/23

06.07.2023

ISHRI
IBHAGWAN V§
INEET
[KUMAR
ISHRIVASTAVA

[12.02.20
25

28.02.2025
[19.03.2025

[28.02.2025
[19.03.2025

5.03.202
5
26.03.202
53

5.04.2025

24.04.20
125

1306

ICS (COMM)

1171/24

[23.10.2024

ISALEK CHAND|
S MCD

13.02.20
25

28.02.2025
[22.03.2025

[28.02.2025
[22.03.2025

10.03.2025}
25.03.202
b

5.04.2025

15.04.202
b




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
L ROOM REGI NAME
I3 [SH. ILLA RAWAT, DISTRICT|CENTRAL 1303, [Suit forlCS.COMM  [28.09.2024 [BHANU 10.02.20[10.03.2025 [11.03.2025 [17.03.2025[18.03.2025 [25.03.202]
WUDGE, COMMERCIAL [Extension [Recovery 1076/2024 ERMA,SOLE [25 5
ICOURT-03 Block, Tis| IPROP. M/S|
[Hazari INAMISH
ICourts, [BULDERS V¢
[Delhi IMCD
1303, [Suit forlCS.COMM  [165.01.2024 [M/S PRINCEM}14.02.2007.03.2025[12.03.2025 [19.03.2025[24.03.2025 [04.04.20
[Extension [Recovery 94/2024 JORNAMENTS |25 25
Block, Tis [PVT. LTD. V¢
[Hazari IM/S SKY]
[Courts, JEWELS
IDelhi THROUGH
[PROP  SUMIT|
IINAT
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 23.11.2022 [MOHD 14.02.20 [PE- BEFORE [BEFORE [BEFORE 7.05.202[NIL
IDISTRICT JUDGE,| [EXTENSIO COMM)253 JAKKOYUN V/Se5 01.04.2025 [PE- IDE- 107.05.2025 |5
ICOMMERCIAL COURT-04 IN  BLOCK] 18/2022 [FLUPER LTD| [AND 2.04.2025[24.04.202
[THC JAND ORS 02.04.2025)
IDELHI JAND DE-{
23.04.2025
IAND
5 [SH. MANOJ KUMAR|CENTRAL  [NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-05
6 [SH. NIKHIL CHOPRA, DJICENTRAL k1o ICS (COMM) [1063/2024 [26.11.2024 [BHANU VERMA}]25.02.20|PE- [17.03.2025 [14.04.2025[21.04.2025 [21.04.202[NA
ICOMM-06 TIS HAZRI COURT] 'SMCD 25 [17.03.2025,|
ICENTRAL DELHI 18.03.2025
and
7 |SH. MUKESH KUMARICENTRAL 02 ICS(COMM) |1557/2023 [02.12.2023 [M/S R.K. GOEL}25.02.20/02.04.202502.04.2025(02.04.202 [29.04.2025 [06.05.20 [09.04.2025
IGUPTA, DISTRICT JUDGE, JABHAY KUMARf]25 5 125 IDE
ICOMMERCIAL COURT-07 JAIN VS MCD
18 [SH. GORAKH NATH|CENTRAL |[NIL
[IPANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT
0 [SH. DEEPAK GARG,CENTRAL [309 THIRD|CS (COMM.) [CS 05.07.2024 [Allied Tubes Pvijo3.02.20[Plaintiff ITHIN 10WITHIN fon requeston
IDISTRICT JUDGE,| IFLOOR COMM.)/12 ILtd Through Its2s levidence  [DAYS 10 DAYS |after therequest
ICOMMERCIAL COURT-09 [EXTENTIO I57/2024 IDirecto/ar M 20.02.2025 conclusion [after the]
IN BLOCK IRishabh Tanejal f evidene [conclusio
s Tulikal of
[Engineers  Pvi levidene
ILtd Through It
-
1309 THIRDICS (COMM.) [CS 16.11.2024 [Rakesh Kumaro4.02.20[Plaintiff TTHIN TTHIN fon requeston
[FLOOR COMM.)733 IGoel V25 levidence [TWO TWO lafter therequest
IEXTENTIO 2024 IMunicipal 5.03.2025|WEEKS EEKS |eonclusion [after the]
IN BLOCK ICorporation  of] f evidene [conclusio
IDelhi of
levidene
1309 THIRD|CS (COMM.) [CS 18.09.2021 [CTO CARRIERS]24.02.20[Plaintiff TTHIN ITHIN [fon requestjon
[FLOOR COMM.)344 ILTD Vs SUICHJ]25 levidence [THREE [THREE fter therequest
[EXTENTIO I5/2021 [INDUSTRIES 25.03.2025WEEKS EEKS  [conclusion fafter the|
IN BLOCK IPVT LTD AND| of evidene fconclusio
RS In  of
levidene
1o [SH. AJAY PANDEY,CENTRAL [307 ICivil ICS 06-12-2024 [Rajender Kumarf--- - F--- - |--- |--- F---
IDISTRICT JUDGE, COMM)/134 IGupta Vs
ICOMMERCIAL COURT /2024 [Municipal
ICorporation  of]
IDelhi
1307 ICivil ICS 26-10-2020 [CBS - - F--- - --- --- F---
COMM)/156 [PUBLISHERS
I5/2020
[DISTRIBUTORS
PV LTD Vs
JUSHA RANT|
JAND ANRS
1307 ICivil ICS 28-02-2023 [M/S. B.R}--- -—- F--- --- --- --- F---
COMM)/37 JAGROTECH
l2/2023 ILIMITED Vs
IM/S. BACCHUS|
[ENTERPRISES
[LIMITED
m1 [SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS(COMM)/115119-10-2024 [PRATAP SINGH|04.02.20} - -
WUDGE, COMMERCIAL s MUNICIPALj25
ICOURT ICOPORATION
IOF DELHI AND|
JANR



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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1310 ICS (COMM) [CS (COMM)/742j06-07-2024 [RAM LAL RAM|06.02.20[PE- - |As pe
ICHANDRA 25 6.03.2025 rder,
INDIA) LTD. Vs [parties  tof
ISHEHBAAZ ffile list of
ISTREET WEAR witnesses,
if any,
ithin 15|
ays from|
the date of
lorder.
+
10 °S (COMM)  [CS (COMM)/615f17-02-2022 [M/S BUDDY}10.02.20} F =
JAIRPORT o5
RETAIL PVT]
ILTD Vs GUPTA|
[ELECTRONICS
1310 [CS(COMM) S (COMM)/128}25-11-2024 [SATYA BHAMAJ10.02.20[PE- F |As pe:
IDHANUKA Vsi25 10.03.2025 lorder,
ICABLE [parties  tof
ICORPORATION ffile list off
IOF INDIA| witnesses,
[THROUGH if any,
IDIRECTOR within 15
IROHAN days from|
[HITENDRA the date of
[KHATAU rder.
310 ICS (COMM) [CS (COMM)/129425-11-2024 [TAJUDDIN 10.02.20 ILC |As pe!
JAND ORS Vs25 ppointed forder,
ISAYYED MOHD| ffor [parties t
ANWAR  AND| levidence  [file list off
IORS recording  [witnesses,
if any,
within 15|
ays from|
the date of
rder.
+
1310 ICS (COMM) [CS (COMM)/508l24-04-2024 [RAJESH 11.02.20 [PE- F |As pe:
[BEARING PVT.|25 [11.03.2025 rder,
ILTD Vs TRN| [parties  t
[ENERGY PVT| ffile list of
ILTD witnesses,
if any,
within 15|
ays from|
the date of
rder.
4
1310 ICS (COMM) [CS (COMM)/791j22-07-2024 [M/s NITINj11.02.20 [PE- F |As pey
IPLASTIC Vs M/s25 17.03.2025 rder,
ISHAKTI [parties  tof
[ENTERPRISES ffile list of
[witnesses,
if any,
ithin 15
days fro
the date off
rder.
+
10 ICS (COMM) [CS (COMM)/781}19-07-2024 [CHIRAG 11.02.20 [PE- F lAs pe:
IGUPTA Vsi25 12.03.2025 lorder,
IGANPATI [parties t
[ENTERPRISES ffile list off
witnesses,
if any,
within 15|
days from|
the date of
rder.
1310 ICS (COMM) [CS (COMM)/551}23-12-2021 [[CICI BANKI13.02.20 [PE- F |As pe:
ILTD. Vsi25 [10.03.2025 rder,
IBIJENDER [parties t
IKUMAR ffile list of
itnesses,
if any,
within 15|
days fro
the date of
rder.
N
1310 [CS (COMM) [CS (COMM)/517j08-12-2021 [[CICI BANK[14.02.20 [PE- - s
ILTD. Vs25 21.03.2025
[DIWAKAR
[IKUMAR RAI
1310 ICS (COMM) [CS (COMM)/110j04-10-2024 [VINITA GUPTAl14.02.20 [PE- F |As peq]
s KAVITAR5 25.03.2025 rder,
ISINGHAL AND| [parties  tof
JANR ffile list of
itnesses,
fif any,
ithin 15
days fro
the date of
lorder.
+
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L ROOM REGI NAME VS
2 (SH. RAVINDER BEDIL/CENTRAL [NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL
ICOURT
4 [SH. ASHUTOSH KUMAR,|WEST ICS ICS(comm)/7 |07-09-2024 [SONIKA AHUJAj11-02- [Nil INil il Inil il il
IDISTRICT JUDGE [79/2024 IPROPRIETOR [2025
I((COMMERCIAL COURT) /S SIRI RAM|
JAND SONS Vs
IM/S AN
[ENTERPRISES
JAND ORS
15 [MS. HEMANI MALHOTRA,|WEST [CS COMM 1851/2023 16.11.2023 [M/S SHREE[28.01.20(17.03.2025 [14.03.2025 [14.03.2025]-- - -
IDISTRICT JUDGE| IKRISHNA 25
((COMMERCIAL COURT)-02 JALANYTICAL
ISERVICES PVT]
[LTDVs.M/S
IMAN CARE
ILABORATORIE
o Dy 1T
ICS COMM [383/2024  [30.04.2024 [KARAN [17.01.20 [15.02.2025 [15.02.2025 [15.02.2025[- - -
[EMBROIDERYV|25
5. SHIVANK
16 [SH. DIG VIJAY SINGH|WEST INIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
7 |[SH. SANJAY JINDAL,[WEST NIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICTWEST INIL
WUDGE (COMMERCIAL
ICOURT)
ho [SH. NARESH KUMARWEST INIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)
20|SH. ANURAG SAIN,/NEW DELHI f1 ICS(COMMo 86/2023 08.07.2023 |AVIVA LIFE01.02.20WITHIN ITHIN [NOT [DATE NOTDATE [FINAL
[IDISTRICT JUDGE| [NSURANCE |25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 ICOPMANY VS| WEEK EEK IGIVEN [T/
ISUVIDHAA [22.05.2025
INFOSERVE
ILIMITED
ICS(COMMo [139/2024 15.02.2024 [ADITYA GARGj1.02.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
S.  PARVEENp5 IONE IONE [FILED IGIVEN INOT IARGUMEN|
JAIN WEEK EEK IGIVEN [T/
07.05.2025
ICS(COMMo J114/2024 06.02.2024 |JANKUR 12.02.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
IBANSAL VSj25 NE NE IFILED IGIVEN INOT IARGUMEN|
IMALVIKA WEEK EEK IGIVEN [T/
ISINGH 20.03.2025
ICS(COMM) [106/2022  [12.01.2022 [M/S DSV AIR[20.02.20WITHIN ITHIN [NOT IDATE NOT|DATE  [FINAL
JAND SEA PVT|25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
ILTD. VS| WEEK EEK IGIVEN [T/
[BALAJI CORK [21.05.2025
ICS(COMM) [p28/2023  [17.04.2023 [M/S  NIRMAL}22.02.20WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
IMARBELS LTD.|25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
S. M/S WEEK EEK IGIVEN [T/
INDUSIND [30.05.2025
[BANK LTD.




DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL NAME VS

ICS(COMM) [322/2023  [27.05.2023 [CESTA [22.02.20]WITHIN WITHIN [NOT IDATE NOT|DATE INAL
ISHIPPING 25 NE NE IFILED IGIVEN INOT IARGUMEN|
[PRIVATE EEK EEK IGIVEN [T/
[ILIMITED VS| 6.06.2025
IBALWINDER
[KAUR
21 (SH. VIDYA PRAKASH,[NEW DELHI |25 ICS (COMM.) 704 /2023 |21.12.2023 [PAHARPUR [10.02.20(WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
[DISTRICT JUDGE| ICOOLING 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) [TOWERS LTD EEK EEK IGIVEN [CE
Vs [15.05.2025
SHANKARA|
ISHANKARA
ISANKUL
ICS (COMM.) 1870 /2022 |29.10.2022 |RISHABH [10.02.20(WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
IMOTORS  PVTl25 IONE IONE [FILED IGIVEN INOT IAPPREAN
[LTD WEEK EEK IGIVEN [CE
Vs [26.05.2025
MS  GARGA|
[INTERNATION
AL PVT LTD
ICS (COMM.) 191 /2024 [29.02.2024 [PUNJAB l12.02.20 WITHIN TTHIN [NOT [DATE NOT|DATE IMISC.
INATIONAL 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
[BANK WEEK EEK IGIVEN [CE
Vs 5.05.2025
SUNITA|
[KUMARI
ICS (COMM.) |37/ 2024 l15.01.2024 |DEUTSCHE [20.02.20WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
BANK AG 25 NE NE IFILED IGIVEN INOT IAPPREAN
Vs EEK EEK IGIVEN [CE
M S SAMRIDH| 26.05.2025
[HEALTHY
COWS DAIRY]
[FARMS PV
ko ape

22 [SH. VINEETA GOYAL,NEW DELHI NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)10.04.2024 [M/s Buniyado4.02.20withn  in22.02.2025} o - [28.03.2025
WUDGE(COMMERCIAL ICourt 177/24 [Realty Ltd Vsles eek
ICOURT) Block-T IM/s Shree]
IKrishna Exports|
IPvt Ltd
12, New(Civil Suit ICS (COMM)28.10.2024 [Ripples 4.02.20withn  inl20.02.2025F - - [27.03.2025
ICourt 1u96/24 [Engineering Pvtj25 eek
Block-I Ltd Vs. M/
Oriental
[[nsurance C
ILtd

12, New(Civil Suit ICS (COMM)02.01.2024 [Akna  Medicalp6.02.20withn  inf17.02.2025 | F - F

ICourt 2/24 [Private Limitedi2s eek
Block-I s. Centera
Wareshousing
ICorporation &
Ors
12, New(Civil Suit ICS (COMM)24.01.2024 Pmd Indiafi2.02.20withn  inj03.03.2025} - - 7.04.2025
ICourt W1/24 [[nteriors VsJ2s eek
Block-I JAVLON GROUP
12, New(Civil Suit ICS (Comm)01.03.2024 [Foodies ET All07.02.20withn inf19.12.2025 - o F
ICourt 9/2024 [ndia Pvt. Ltdjes eek
[Block-I Vs. Rahej;
IDevelopers Ltd.
24 [MS. ANURADHA SHUKLASSOUTH INIL
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISOUTH INIL
26 [SH. SANJEEV KUMARISOUTH 129, New[Commercial [CS (COMM)18.04.2022 [M/S MATE01.02.20[15.02.2025 |- F - o F
ISINGH, COMMERCIAL| ICourt 238/2022 INDIA PVT fo5
ICOURT. Block-IT [LTD. Vs
ISADAR

IPESTICIDES
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CASE TYPE
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DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL
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29, NewCommercial |CS (COMM)02.06.2022 [BANK OHF- 05.03.2025 - [14.04.2025 [17.04.202}
ICourt 353/2022 [[NDIA \S} IAND 5
[Block-1T IBLESSING EDU| 06.03.2025
[TECH & ORS.
129, NewCommercial [CS (COMM)18.04.2022 [M/S MATE- 21.02.2025 | F 10.03.2025 [17.03.202/03.03.2025
ICourt [238/2022 [INDIA PVT| nd 5 land
Block-11 ILTD. VS 24.02.2025 5.03.2025
ISADAR
[PESTICIDES
129, NewCommercial [CS (COMM)01.08.2024 |[VINOD GUPTA | 18.03.2025 F [14.04.2025 [19.04.202[26.03.2025
ICourt 1365/2024 S M/S NIRA| IAND IAND
Block-I1 [HOSPITALITY 24.03.2025 1.04.2025
ILLP & ORS.
E|§H. LOKESH KUMAR[SOUTH lio,  NewlCS/COMMER [CS/COMM/3[i3-01-2023 [PANASONIC  [15-01- | log-10- F [ [ [16-04-2025)
ISHARMA, DISTRICT] ICourt ICIAL 13/2023 ILIFE 2024 2024
WUDGE(COMMERCIAL [Block-IT ISOULUTIONS
ICOURT) [NDIA P. LTD|
S AMIT]
[ENTERPRISES
ko, NewCS/COMMER [CS/COMM/3|27-11-2019 JASHISH 19-02- [ [24-04- S F - l07-03-
ICourt ICIAL B4/2019 JAGGARWAL VS2024 2024 2025
Block-11 IM/S  RACING|
[PROMOTIONS
[p. LTD.
ko,  New|CS/COMMER [CS/COMM/6[24-11-2022 [M/S  POTHOS?1.02.20| [26-04- - = = 106-03-
ICourt ICIAL 60/2022 ISOLUTIONS VSj24 024 025
Block-IT IM/S D. K|
ICHEMICALS P
ILTD
ko,  New/CS/COMMER [CS/COM/12/[04-01-2022 [MERCHANTS [22-02- | 30-04- F + F [28-03-
[Court ICIAL 2022 ICOURIER PJoo24 2024 2025
Block-IT ILTD. VS SURYA
ICARGO
ko, NewCS/COMMER [CS/COM/65 [19-11-2022 [STATE = BANK[28-02- [ - - - - 104-04-
ICourt ICIAL /2022 F INDIA VSp0o24 2025
Block-IT [RAJ KUMAR
o, New[CS/COMMER [CS/COM/60 [26-08-2023 [IV 130-05- | F - F - l07-04-
ICourt ICIAL /2023 ICOMMUNICATIf2024 2025
Block-1T N VS JAKSON|
[LTD.
ko,  NewCS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKpo-o7- [ F F F F 7-03-
ICourt ICIAL /2023 INDIA SERVICE2024 025
Block-IT ICENTER VS
[POSCO
IPOGGENAMP
JELECTRICAL
ISTEEL
ko, New|CS/COMMER [CS/COM/23 |04-09-2024 [M/S PUNAMj03-07- [ [28-10-2024f - I [21-04-2025
ICourt ICIAL l4/2020 IPRIYADARSHI [2024
[Block-IT INI VS AMMAN|
[ULLAH
ko, New(CS/COMMER [CS/COM/54 [27-09-2023 [AKMY 25-09- [ [26-11-2024 [ F - 10-03-2025
ICourt ICIAL /2023 IBUILDCON P[2024
[Block-IT LTD. VS SM({
[ENTERPRISES
[p. LTD.
28|SH. LAL SINGH, DISTRICT[SOUTH-EAST[18 BLOCK 1CS(COMM) [1122/2023 [19-12-2023 [RANI MALIK VS§28-02- [21-03-2025[21-03-2025[21-04- I21-04-2025 |04-04-
UUDGE [UNION BANKp025 2025 o025
IOF INDIA
29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE




SR COURT

DISTRICT COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L REGI NAME VS
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 ICOMMERCIAICS COMM]f25-01-2022 [SABIR ALI Vsli3-02- [30-11-2024 |- - - - [PE: 07,8,9
IL SUIT 144/2022 IAZAM 2025 IAPRIL
[TRADING DE:
ICOMPANY 23,24,25
IAPRIL
[F.ARG: 30
5-2024
132 [SH. BHUPESH KUMAR ISOUTH-EAST [NIL
B3|MS. NEERA BHARIHOKE,SOUTH-EAST|NIL
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIA[SOUTH-EAST[NIL
[DJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,
135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
3_6|§H. PITAMBER DUTT,[EAST 209 [RECOVERY [287/2024 28-09-2024 [TULIP 17-02- |- - - - - P.E-03-03-]
[DISTRICT JUDGE| ISHIPPING 2025 2025 D.E.-
((COMMERCIAL COURT) ISERVICES VS| [11-03-
IPRAVEEN 2025,
IMASWAHA [FINAL
IARGUMEN|
[T-25-03-
2025
[209 [RECOVERY [312/2024 14-10-2024 [SUBHASH [20-02- P.E-07-03
ICANDRA  VSjo025 2025 D.E.-
JANAND 21-03-
[PRAKSH 2025,
IGUPTA [FINAL
IARGUMEN|
[T-29-03-
2025
[209 IRECOVERY [342/2024 [13-11-2024 [PAWAN 14-02- P.E-06-03-]
[KUMAR 2025 2025 D.E.-|
JAGGARWAL VS| [22-03-
[MUNICIPAL 2025,
ICORPORATION [FINAL
JOF DELHI IARGUMEN|
[T-26-03-
2025
l209 [RECOVERY [321/2024  [21-10-2024 [PUNJAB 13-02- P.E-28-02-]
INATIONAL 2025 2025 D.E.q
[BANK VS. AMIR| 17-03-
HAMZAH 2025,
[FINAL
IARGUMEN|
[T-22-03-
2025
137 MS. RUBY ALKA GUPTA,EAST 101 ICS Comm 145/2024  |5/6/2024 |LAVISH JAINji2-02- [Two weeksBefore thefBefore theWithin 221-05-
IDISTRICT JUDGH| S 2025  [from todayLC as perLC as p ) off2025
I((COMMERCIAL COURT) ISKOOLDRESS.I fi.e., 12-02-the the conclusion
IN PVT.LTD 2024 ischedule offschedule offof DE
the LC the LC
138 |SH. SANJEEV KUMARNORTH-EAST[201 It ICS [73/2024 IABDUL LATIH12.02.20 WITHIN 10YES [NO 3 DAYYTO BEj12-03-2025
[MALHOTRA, DISTRICT] COMMERCI S. MR WASIMf25 IDAYS PRIOR TOHEARD |- P.E. 21
WUDGE (COMMERCIAL)-01 IAL)/CIVIL ISHAH [FINAL ION 28403
JARGUMEN |o3-2025
T
2 ICS [71/2024 ISH. MOHDj15.02.20 WITHIN 10[YES NO 13 DAYS§TO BE]25.02.2025
COMMERCI JAMIR VS5 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL IDIWAN SINGH] [FINAL N  18401.03.2025
[YADAV JARGUMEN |03-2025 |- D.E|
T 18.03.2025
-  FINAL
IARGUMEN|

TS




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGIS NAME VS
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, NewCS(COMMER [CS(COMM)4 |09-08-2024 [Nitin Kumaro6.02.20Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) [29/2024 IDahlan Vsi25 1.03.2025
[Building |Abhinav ~ Jai &
[Proprietor off 3.03.2025
IShri Nandj DE
[Trading Agenc; [11.03.2025
ISNT Agency
1301, NewCS(COMMER [CS(COMM)4 [29/08/2024 [PANKAJ 11.02.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
(Court ICIAL) 52/2024 ISACHDEVA VSp25 5.06.2025
Building IDEEPAK &
IGOYAL 106.03.2025
IDE
[17.03.2025
&
Q
4o MS. KIRAN BANSAL,/SHAHDARA [ROOM NOICOMMERCIACS (COMM)/427-08-2024 |Anil Kumar,03.02.20[NOT INOT INOT INO- INO IPE/03.03.2
IDISTRICT JUDGE, [208 IL [Senior Citizen Vs25 [FILED [FILED [FILED 1025
I((COMMERCIAL COURT) AYASHEEL
RETAIL INDIA|
ILTD
[ROOM NO|COMMERCIA|[CS (COMM)/{06-07-2024 [Kuldeep Vs04.02.20]NOT INOT INOT INO- INO PE/10.03.2
208 IL [lhbas  Throughi2s IFILED [FILED [FILED 25
[Director
[ROOM NOICOMMERCIA[CS (COMM)/{05-07-2024 [Prateek Jain Vs{13.02.20|NOT INOT INOT INO- INO IPE/11.03.2
208 IL ikram Vasadhi |25 IFILED [FILED IFILED 25
[ROOM NOICOMMERCIAICS COMM/06-06-2024 [LVS 12.02.20 NOT INOT INOT INO- INO IPE/06.03.2
208 IL 46/2024 [FINANCIAL ~ f25 [FILED  [FILED  |[FILED 25
ISERVICES PVT|
ILTD \E|
ILANCER
[TRADING
[ROOM NOICOMMERCIAICS COMM-17-02-2024 erben India Vs17.02.20 [NOT INOT INOT INO- INO IPE/10.03.2
208 IL 128/2024 Mahagun (india)[25 [FILED [FILED [FILED lo25
[ROOM NO|ICOMMERCIAICS COMM-17.02.2024 [Werben India Vg17.02.20 [NOT INOT INOT INO- INO [PE/10.3.20
208 IL 129/2024 [Logix Heights |25 IFILED [FILED [FILED 25
[ROOM NOICOMMERCIA[CS (COMM)/f17-05-2024 fJammu Andl24.02.20[NOT INOT INOT INO- INO IPE/17.3.20
208 IL [Kashmir ~ Banki25 IFILED [FILED [FILED 25
s Amit Negi
41 [SH. SANJAY SHARMA-IL,SHAHDARA [303, NewlCS(COMMER [CS(COMM)4 [10-09-2024 [Vikash Nahar vs}i1.02.20 [Not Filed [NO INot Filed [NO INO [11.03.2025
[DISTRICT JUDGE, ICourt ICIAL) [75/2024 IM/s. Arvindj2s
ICOMMERCIAL COURT Building [Kumar and Son:
& Ors.
1303, New/CS(COMMER [CS(COMM) [12/09/2024 Pyoti Surana vsf12.02.20Not Filed [NO INot Filed [NO INO [24.12.2024
ICourt ICIAL) k80/2024 [Kanhaiya Lales
[Building IAggarwal
1303, NewCS(COMMER [CS(COMM) [02-08-2024 [Lakha Ramf13.02.20|Not Filed [NO INot Filed [NO INO l07.03.2025
(Court ICIAL) k13/2024 ISharma vsf25
[Building [Rajeshwar Cable|
& Anr.
1303, NewCS(COMMER [CS(COMM) [29-10-2024 Ashish Sharmali4.02.20Not Filed [NO INot Filed [NO INO 10.03.2025
ICourt ICIAL) 559/2024 s. Kanhaiya Lali25
[Building |Aggarwal
1303, NewCS(COMMER [CS(COMM) |04/06/2024 [M/s. Jai Durga17.02.20 [Not Filed [NO [Not Filed [NO INO [11.03.2025
ICourt ICIAL) 35/2024 [Traders vs. M/s |25
Building IGuru Kripa|
[Textile



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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ROOM REGISTRAT NAME VS
1303, NewCS(COMMER [CS(COMM) [20/12/2024 [Suresh Jain vs[i9.02.20[Not Filed [NO INot Filed [NO INO [7.03.2025
ICourt ICIAL) 1647/2024 [Rahul Gupta 25
[Building
k2 |SH. PAWAN KUMAR MATTOSHAHDARA [C.No 304 [Framing thelListing |Affidavit ofjAffidavit offWritten — [Oral IOther
IDJ (COMM-04) issues f [Evidence itnesses [ArgumentsfArguments [stages/He|
itnesse laring
Is [Date
ICS(COMM)/ [SAM INDIA1-02-2025 INOT INOT INOT INOT INOT FILED|P.E. 29
k26/2024 [BUILTWELL] [FILED [FILED [FILED [FILED l03-2025
IPVI.F LTD|
/S SAXEN/
[MARINE
TECH PVT]
ILTD.
ICS(COMM)/ [MAHAVEER |o4/02/2025 _ |[NOT __ |NOT INOT INOT INOT FILED[P.E. 191
524/2024 [KUMAR VS FILED [FILED [FILED [FILED 3-2025
[BHIM RAJ
ICS(COMM)/ IDBI BANKJ06-02-2025 INOT INOT INOT INOT INOT FILED[P.E. 22
132/2024 ILTD. \E IFILED [FILED [FILED IFILED 3-2025
IPANKAJ
IKHATRI
ICS(COMM)/ [MANISH [17-02-2025 INOT INOT INOT INOT INOT FILED[P.E. 10
155/2024  [TANDON V§ [FILED [FILED  [FILED  |[FILED 3-2025
[ELEGANT
ISANITARY
ISTORE
ICS(COMM)/ [MAHAVEER p4-02-2025 INOT INOT INOT INOT INOT FILED|P.E. 14+
l523/2024 |[KUMAR V§ [FILED |FILED [FILED [FILED l04-2025
[MAHENDE
IR SINGH
43 [MS. PREETI AGARWAI/NORTH- o6 (Civil S 03-02-2025 [BM GOEY
IGUPTA, DISTRICT JUDGE[WEST COMM)/156| [PROM/S
((COMMERCIAL COURT) 2019 ICOMPETENT
[TEXTILE
JASSOCIATES
s M/S
[NNOVATIVE
revriipe 1T
ICS l03-02-2025 [SH RAJEE
COMM)/34 IGUPTA Vs
[2/2022 RIENTAL
[BANK OF
ICOMMERCE
ICS 04-02-2025 [BEIJING
COMM)/85/, ITTANCHUANG
k023 [HAORUIT
TRADING  COf
LTD THROUGH]|
TS
CONSTITUTED
ATTADNLY D)
ICS 07-02-2025 [HAZOORILAL
COMM)/156 JAND SONS|
2021 PEWELLER
TD Vs
IRAVINDER
[KUMAR
ICS 10-02-2025 [Q FACTOR|
COMM)/22 [FINANCE AND|
/2022 [INVESTMENTS
[PVT LTD Vs
JASHU KUMAR]
JAND ORS
ICS 11-02-2025 [M/S NE
COMM)/42 TANGALAM
I5/2019 ISALES Vs M/S|
JAC NARENDRA
S 12-02-2025 [ORANE
COMM)/86 [NTERNATION
16/2022 AL PVT. LTD V¢
ISARVA EDU|
JAND




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI
ICS 17-02-2025 [[CICI B.
COMM)/555| L.TD VS SATISH]|
2022 [KUMAR
IITTAL
ICS 18-02-2025 [ASSOCIATED
COMM)/32 [TRADE PVT)
[2/2022 [LTD. \E|
[TRUSTEES OF|
ISARDAR JAGAT
[TRUST
ICS l20-02-2025 [VOS
COMM)/27 [TECHNOLOGIE
/2020 IS (INDIA) PVT|
ILTD Vs
[PRAVEEN
[KUMAR
[KATIYAR
ICS 21-02-2025 [Q FACTOR|
COMM)/22 [FINANCE \E|
3/2022 JASHU KUMAR
ICS [22-02-2025 [SHREE BALAJ]|
COMM)/62 [MPEX VS M/
2/2021 ISINGH
[BROTHERS
JAND ANR.
44 [SH.VINOD YADAV 316 Civil ICS/Comm./4/01.07.23 JAxis Bank Ltd| 11.02.25
75/23 s.  Parminder
ISingh
ICS/Comm./4/01.07.23 JAxis Bank Ltd| [11.02.25
77/23 s.  Akaknshal
[Nagpal
ICS/Comm./2[15.04.24 IM.K Industries| l12.02.25
[20/24 s. Hindon
[Forge Pvt. Ltd.
ICS/Comm./5[31.08.24 [Sunil ~ Niranjan| 17.02.25
25/24 IShah Vs. Laxmil
IChand Ahuja
ICS/Comm./520.08.24 ipul Overseas| [19.02.25
3/24 [Pvt. Ltd. Vs. M/
IRDHS
ICorporation Ltd]
ICS/Comm./3/01.07.24 [Kamlesh Vs. M/: [22.02.25
5/24 ID N Enterprises
JAnd Ors.
5 [SH. AMIT KUMAR, DISTRICT[NORTH INIL
WUDGE, COMMERCIAL
ICOURT
146 |[SH. UMED SINGH, DISTRICT[NORTH INIL
WWUDGE (COMMERCIAL)
K17 [SH. PANKAJ GUPTA,SOUTH 03 [Commercial [CS COMM.{10.01.2024 [BHAGWAN [11.02.20 [18.02.2025 [25.02.2025[25.02.202 [NIL INTL INTL
IDISTRICT JUDGEWEST suit i3/2024 INGH o5 5
((COMMERCIAL) ISHODIA V§
MOL

HASIN




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

1603 ICommercial |[CS COMMJ16.01.2025 [STATE BANKI12.02.20[19.02.2025 [27.02.2025[27.02.202 [NIL INIL INIL
suit [24/2025 F INDIA VS5 5
ISUMIT KUMAR
1603 Commercial |CS COMM.21.09.2024 [UNION BANK}15.02.20 [22.02.2025[01.03.2025 [01.03.2025NIL INIL INIL
uit 1u68/2024 IOF INDIA VSg25
IDHANWANTI
IGARMENTS
03 ICommercial |CS COMMJi3.12.2024 [M/S SHRI17.02.20 [24.02.2025/04.03.2025(04.03.202 [NIL INIL INIL
lsuit 37/2024 IMANGLA o5 5
[ELECTRONICS
S M/S|
[EXPERIO TECH]
[PRIVATE
ILIMITED
03 ICommercial |[CS COMM.,31.08.2024 [M/S PRAKASH|25.02.20[04.03.2025[11.03.2025 [11.03.2025|NIL INIL INIL
suit k28/2024 IPIPES LIMITEDj25
VS M/
[UJJAWAL
JAGROTECH
1603 Commercial |CS COMM,03.06.2024 |GURDEV 28.02.20|NIL INIL INIL INIL INIL INIL
fsuit [289/2024 ISINGH VS ANILj25
ERMA
603 [Commercial [CS COMM04.07.2024 |[KEMA GROUP[28.02.20/07.03.2025[17.03.2025 [17.03.2025[NIL INIL INIL
uit 28/2024 ISERVICES VS5
ILP FLEX SIGN|
ISYSTEMS
[INDIA PRIVATE|
ILTD.

KW8|VIKAS DHULL, DISTRICT] 13 ICommercial |CS(Comm)/2|i1-01-2024 |[MANVI IMPEXY5716 5740 I24-03- I24-03- k5761 k5761 7-04-
WDUGE, COMMERCIAL lsuit 6/24 S  RISHABH]| l2o25 l2o25 2025
ICOURT-02 ISYNTHETICS 26-03-  |26-03- 9-04-

2025 l2025 2025
lo2-04- lo2-04-
l2025 12025

49 [SH. AMIT BANSAL, 1614 ICommercial |CS(COMM)/ [21.12.2024 [ICICI BANK}[10.02.20|PE- INIL INIL INIL INIL INIL
[DISTRICT JUDGE), [Suit 656/2024 ILTD Vs. ANIlj25 27.02.2025
ICOMMERCIAL COURT-03 [KUMAR

1614 Commercial [CS((COMM)/[27.02.2024 [BANK OH;13.02.20 [PE- INIL INIL INIL INIL INIL
[Suit 121/2024 AHARASHTR [25 5.03.2025
A° VS REET|
ISACHDEVA
14 ICommercial [CS(COMM)/ [08.07.2024 |[CANARA BANK[13.02.20 [PE- NIL NIL INIL INIL NIL
[Suit 49/2024 IVS. VINEET]25 4.03.2025
ISHARMA PROP|
ISHIV GAYATRI|
ICONSTRUCTIO
IN
14 ICommercial |[CS(COMM)/ [28.02.2024 [KHYATI DHIR14.02.20 PE- NIL NIL INIL INIL NIL
[Suit [131/2024 S. SANJAY[]25 28.03.2025
ISHARMA &
29.03.2025
[DE-
5.04.2025
1614 Commercial |CS(COMM)/ [27.02.2024 PFAM PVT LTDf25.02.20[PE- INIL INIL INIL INIL INIL
[Suit 116/2024 S. MANINDER(25 27.03.2025
ISINGH DEA
3.04.2025
1614 ICommercial |CS(COMM)/ [31.08.2024 [CANARA BANK[]27.02.20|PE- INIL INIL INIL INIL INIL
[Suit k30/2024 S. 25 27.03.2025
IANNAPURNA
[TAWACHAPATI
ISUPPLIE

50 |[SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) [89/2024 19.02.2024 [STATE  BANKARVIND[9811317311 [14.02.2025 [361 DAYS |YES ICONTES
[IDISTRICT JUDGE,WEST IOF INDIA VSGUPTA [TED-
ICOMMERCIAL COURT-04 JARVIND IDECREE

ENKATESAN ID
JAND ORS.




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS NAME VS

509 ICS(COMM) [10/2024  [07.06.2024 [M/S  HARISHROBIN [9.56E+009[19.02.2025 [257 DAYS S ICONTES
[KUMAR IBHARD [TED-
[THROUGH ITSWAJ IDECREE
IPROP HARISH| ID
[KUMAR \E|
IMCD AND ANR.
1509 ICOUNTER [32/2024 06.09.2024 [PRINCE [HARSH [25.02.2025 172 DAYS [YES ICONTES
ICLAIM ERMA VSGULIA TED-
ICANARA BANK IDECREE
D
509 ICS (COMM) [239/2024  [30.04.2024 [CANARA BANKBIJAY [9.05E+009[25.02.2025(301 DAYS [YES ICONTES
S PRINCEMOHAN [TED-
ERMA IGOSWA IDECREE
[MI D
509 ICS(COMM) Jos/2022  [17.08.2022 [VARIS DESIGNHAIDER|9.95E+009 [27.02.2025 925 DAYS [YES ICONTES
JAND ALI & [TED-
[ENGINEERS VSASSOCI IDECREE
RELINE UVATES D
JASEAN PVT)
ILTD.
509 ICS(COMM) |424/2024 [30.08.2024 [INDIAN 20.02.20| [17.04.2025
VERSEAS 25
[BANK VS KIDS|
IPARADISE
509 ICS(COMM) [292/2024  [03.06.2024 [CANARA BANK[]28.02.20 l24.03.2025
S SKYRAP25
IADVANCED
ISYSTEMS PVT|
ILTD.
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